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- - - ~ * New Delhi, the Qw4 January, 1986.

NOTIFICATION | o | .-
 INCOMB~TAX R -

Noe (SS L (F.N0.203/43/85-ITA.I1) s In continuation of this
Office Noti fic ation Noes 5750 (FeNo+203/86/84-ITA.I1) dated 7.4,1984,
3¢t i hereby noti fied for genersl information that the Institution
mentioned below has been approved by Department of Science & Technology
New Delhi, the Prescribed Authority for the purposes of Clause (ii) of
submsection (1) of Section 35 {Thirty five/One/Twh) of the Income=tax
. Act, 1961 Tead with Rule 6 of the Incomeetax Rules, 1962 under the
category "Asscci ation® subject to the following conditiongi- -

' i) vr__’fha't the Escorts Heart In étitute & Medical Research
- Centre, Now Delhi will maintain a separate account of
the sums received by it for scienti fic research.

- 41) That the sald Association will furnish annual returns
of its scienti fic research yxkkxkmz activities to the
Prescribed Authority for ewery financial year in such
forms as may be laid down and intimated to them for
this purpose by 30th April each year.
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$41) That the said Associ ation will submit to the Prescribed
Arthority by 30th June each yesar a ¢o0py of their guditer |
‘annual gtcounts showing their total income and expendi¢
and bal ance sheet showing its assets liabilities with

= _ copy of each of these documents to the concerned

e CGomni ssioner of Income=tax. . '

o ~iv) That the said Association will apply to Central Board of
: ' - Direct Taxes, Ministry of Finance, {Department of Kevenue)
New Delhi, 3 months in advance before the expiry of the
approval for further extension. Applications received
after the date of expiry of approval are ligble to M
rejecteds _— S .

INSTITUTION

"Egcorts Heart Institute & Medicil Rescarch Centres
H?2, Connaught Circus, New Delhi¥,
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Thig Notification i.sﬁeffagﬁve for a ‘pex-ifcd from 1.4.1985

. to 3l.12. 1986, e @

' - ‘ o | | | - { Girish Dave )

Under Secretary to the Government of

Contd...-f




